THE GAUHATI HIGH COURT AT GUWAHATI
(THE HIGH COURT OF ASSAM: NAGALAND: MIZORAM AND ARUNACHAL PRADESH)

PENDENCY/ ARREARS IN THE SUB-ORDINATE COURTS OF ASSAM, NAGALAND, MIZORAM AND ARUNACHAL PRADESH,

AS ON 31ST OCTOBER, 2021

Disposal of cases

Pendency of Cases
which are more than 5

Ovening Balance Institution during the Disposal during the Closing Balance at the which are more than 5
Name of P g Month Month end of the month years old years old at the end of
the State. the month

Cvl Crl Total Cvl Crl Total Cvl Crl Total Cvl Crl Total Cvl Crl Total Cvl Crl Total

ASSAM 86468 327144 | 413612 3239 15513 18752 2376 9403 11779 87383 333202 | 420585 185 896 1081 11684 44734 56418
NAGALAND 1713 2651 4364 222 299 521 103 185 288 1832 2765 4597 02 01 03 442 665 1107
MIZORAM 2563 3892 6455 552 410 962 432 365 797 2683 3937 6620 - 02 02 231 150 381
ARUNACHAL 2464 11672 14136 210 373 583 191 362 553 2483 11683 14166 - 29 29 523 3801 4324

PRADESH




